IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court

fees/removal of defects.

Date

03.09.2024

Applican

t

Court Fee

Specificatio
n

INOT READY CASES

document
1 69377/201 08.09.2017 CRLA/431/2007 P.NAYAK available in 2024~
7 09-03
dms
document 2024
2 1869/2018 [09.01.2018 JCRLA/15/2007 M.K.RANA |available in 09-03
dms
document
3 45126/201 30.06.2018 CRLA/328/2011 M K RANA available in 2024~
8 09-03
dms
4 51357/202 29.11.2021 CONTC (CPC) /58/201 S P SAHOO |2.00,3%2 2024-
1 2 09-03
5 37765/202 26.04.2023 JCRLA/12/2005 S .BEHERA 2.00,3*2 gg%g;
6 z6523/202 19.03.2024 WP (C)/22828/2015 S K LENKA |2DFA FROM DMS ngg;
44961/202 A.K . 2024~
7 4 14.05.2024 WP (C)/13914/2007 MTISHRA 133.00,3*%133 09-03
8 23277/202 24.06.2024 WP (C)/21091/2018 J.C BARAL |61.00,3*61 Sg%é;
9 28128/202 11.07.2024 WP(C)/11628/2024 P BASTIA 4.00,3*4 ég%g;
4.00,3*4 B
10 23552/202 29.07.2024 CONTC/1126/2018 S MOHANTY |document in 33333
dms
64756/202 S K . 2024-
11 4 01.08.2024 WP (C)/10654/2021 MUDULI 20.00,3*20 09-03
64909/202 S. K. . 2024-
12 4 02.08.2024 MACA/1264/2015 DASH 9.00,3*9 09-03
17.00,3*17
13 65153/202 02.08.2024 0JC/13097/2001 S MOHANTY |DOCUMENT IN 2024
4 09-03
DMS
5.00,3%5 ~
14 25160/202 02.08.2024 0JC/14057/1999 S MOHANTY |document in 32%33
dms
15 [65194/202 [02.08.2024 |WP(C)/15655/2013 |S MOHANTY |5.00,3*5 2024-




4 document in 09-03
dms
6.00,3*6
16 25227/202 03.08.2024 WP (C)/19278/2010 S MOHANTY |document in 38333
dms
4.00,3*4
17 25258/202 03.08.2024 WP (C)/5189/2002 S MOHANTY |document in 33333
dms
6.00,3*6
65286/202 S ! , 2024-
18 4 03.08.2024 WP (C)/14041/2006 MOHANTYE document in 09-03
dms
19 66427/202 07.08.2024 WPC (OAC) /1268/201 G C BARIK /5.00,3*5 2024~
4 8 09-03
20 26541/202 07.08.2024 SA/152/1993 K BEHERA 2DFA gg%g;
21 26965/202 08.08.2024 |FAO/153/2018 A SAHOO  |5.00,3*5 égfg;
22 27411/202 09.08.2024 WP (C)/5207/2021 B DAS 4.00,3*4 gg%g;
2.00,3%2 ~
23 27961/202 12.08.2024 CRLMP/469/2017 A K NAYAK |document in 53%33
dms
24 28595/202 13.08.2024 |WP(C)/13249/2020 |BISWA 5.00,3%5 ngg;
25 |08950/202 1) he 2024 |FA/256/1990 P K DAS 6.00,3%6 2024~
4 09-03
26 29130/202 16.08.2024 |LAA/28/2020 H K BHOL |5.00,3*5 égfg;
27 29448/202 16.08.2024 RSA/402/2023 B DAS 16.00,3*16 ég%g;
28 29449/202 16.08.2024 RSA/401/2023 B DAS 16.00,3*16 égfé;
29 29689/202 17.08.2024 WP (C)/3333/2019 U KUMAR 4.00,3*4 égfé;
30 20220/202 21.08.2024 0JC/12230/1999 S SWAIN 2DFA FROM DMS Sg%é;
31 20271/202 21.08.2024 WP (C)/4136/2024 G PRASAD 5.00,3*5 Sg%é;
32 20907/202 22.08.2024 WP (C)/13197/2022 S K SAHOO (4.00,3*4 ég%g;
71207/202 H. % 2024~
33 4 23.08.2024 SA/71/1999 SUNDARA 2.00,3*2 09-03
34 21209/202 23.08.2024 WP (C)/22077/2012 M.R. DASH |16.00,3*16 ég%g;
35 21222/202 23.08.2024 ITA/20/2015 R.K. SAHU |15.00,3*15 gg%g;
36 22451/202 28.08.2024 SA/174/1998 G SUNDARA 3.00,3*3 gg%g;




37 22454/202 28.08.2024 |WP(C)/7940/2018 K C PANDA |4.00,3*4 ngg;
3g |72459/202 10 18 2024 SA/309/1999 S C DAS 3.00,3*3 2024~
4 09-03
72689/202 H S . 2024-
39 |, 29.08.2024 |CRLMP/568/2024 DATKRAY 9.00,3*9 0903
72691/202 H S . 2024-
40 |, 29.08.2024 |CRLREV/872/2006 DATKRAY 2.00,3%2 0903
72693/202 A . 2024-
41 |, 29.08.2024 |RSA/133/2004 suNpARay |17-00,3%77 09-03
42 22700/202 29.08.2024 |SA/380/2000 S C DAS 2.00,3%2 ngg;
43 22702/202 29.08.2024 |WPC (OAPC)/52/2017 |A DAS 23.00,3%*23 ngg;
* —
ag (727077202 154 05 2024 |MATA/142/2016 N samoo  |0:00,373 sent 12024
4 to xerox 09-03
72861/202 SUVENDU % 2024-
45 |, 29.08.2024 |WP(C)/17395/2014 | o b 3.00,3*3 09-03
5.00,3*5
46 23360/202 30.08.2024 WP (C)/10613/2004 C R NAYAK |document in 38333
dms
47 23374/202 30.08.2024 |0JC/5934/1999 A MISHRA |2DFA FROM DMS ggfg;
48 24651/202 03.09.2024 |CRLMP/840/2022 B MOHANTY [2.00,3%*2 ngg;
74863/202 P. K. . 2024-
49 |, 03.09.2024 |WA/2807/2023 ROUTRAY 4.00,3*4 0903
15.00,3*15
5o |74877/202 155 09 2024 |ABLAPL/15653/2016 |15 document in 2024
4 dms 09-03
74915/202 41.00,3*41 2024-
51 |, 03.09.2024 WP (C)/20472/2024 |S K SAHU | 7 -7 o 59-03
3.00,3*3 ~
52 75038/202 03.09.2024 ABLAPL/2915/2018 S PATNAIK |document in 2024
4 dms 09-03
READY CASES
4.00,3%4 ~
53 70240/202 21.08.2024 WP (C)/14778/2018 S MOHANTY |document in 2024
4 dme 09-03
cq |70599/202 |, o 0., [WPC(OAC)/4163/201 |S K iéﬁSAZ;i in 2024-
4 e 2 BEHERA dms 09-03
70906/202 A K . 2024-
55 |, 22.08.2024 [SA/111/2000 ACHRYA 2.00,3%2 0903
LALIT
* —
56 (118997202 1,5 15 2024 WP (C)/12516/2020 |KUMAR 13.00,3713 2024
4 NAYAK sent to xerox |09-03
57 |72464/202 [28.08.2024 |CMP/378/2019 P K 8.00,3*8 2024-




4 MISHRA document in 09-03
dms
4.00,3%4
58 22653/202 29.08.2024 WP (C)/6637/2021 L. SAHOO document in 38333
dms
72949/202 10.00,3*10 2024-
59 A 29.08.2024 WP (C)/16154/2024 |N K ROUT SENT TO XEROX |09-03
74124/202 4.00,3*%4 SENT |[2024-
60 4 02.09.2024 CRLA/30/2019 S. SWAIN TO XEROX 09-03
7.00,3*7 B
ol 74265/202 02.09.2024 0JC/321/1984 M R BARIK |DOCUMENT IN 2024
4 09-03
DMS
62 24318/202 02.09.2024 CRLMC/3262/2023 B K DAS 6.00,3*6 ég%é;
SIBA
63 |74406/202 1) 49 2024 |ABLAPL/6579/2020 |PRASAD 2.00,3%*2 2024~
4 09-03
SAHOO
74476/202 18.00,3*18 2024-
64 |, 02.09.2024 |RSA/82/2015 S KHAN SENT TO XEROX 09-03
74787/202 3.00,3*3 2024-
65 4 03.09.2024 CRLMC/2728/2024 N.DAS UPLOAD 09-03

NIC




